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economies ol scale and streamining  licensing
procedure and with a view (o providing
flexibility to the manufacturers to adjust
their product mix depending on  the murket
demund, the scheme of broad banding of
sindustries was introduced by the Govern-
ment. 1t now cxdends to 32 industries. There
is no proposal to suspend the scheme of
broad banding.

(b) 1o (J4) The reference presumahly is
1o the scheme ol re-endorsenent ol capacity
re-entroduced by Government in January.
1986, Under this scheme the capacity indi-
cated. in_the industrial licence could be re-
endorsed (without having to obtain a fresh
industrial licence) with reference to  the
highest production achieved during any of

the previous live years p/uy one-third thereof.

Thi~ tacility is available during the Seventh
Five Year Plun period. However., at present
therc s no proposal under consideration o
increise the percentage ol capacity indicated
ahosve.

Proposal to Import Captive Power
Plant Equipments by Indian
Petrochemicals Covporation

H)'-‘L‘Z.‘SHRI INDRAJIT GUPTA»: Wil
the Minister of INDUSTRY be pleased to
stale

(2) whether the Department of Chemicals
and Petrochemicals have proposed to import
captive power generating equipments for
Indian Petrochemicals Corporation Limited;

(h) if so. the details thereof:

(¢) whether the Bharat Heavy Electricnls
Limited is capable of supplying the same
cquipments: and

) it so. the reasons for not placing
order with Bharat Heavy Electricals Limited?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R.K. JAICHANDRA
SINGH) @ (a) and (b) Yes, Sir. Indian Petro-
chemica Is Corporation Limited (IPCL}) pro-
puse o import an turn-key basis a Captive
Puwer Plunt vonsisting of 3 gas turbine gene-
rator sets, | steam turbine generator set,
3 heat  recavery steam  generators. [ fucl
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oil treatment plant aad other  refated  acces-
sories, auxiliaries and controls for Maha-
rashiri  Gas Cracker Complern: (MGCO).

(¢) M’s. Bharat Heavy FElectricals
Limited (BIJEL) is one of the bidders for
the supply of captive power plant under the
International  Compeltitive Bid Procedure
of the World Bank for MGCC.

() No decision has vet been  taken for
placement of orders.

New Ware Pacts in Public Sector
Undertakings

10=3. SHRI INDRAJIT GUPTA o Wil
the, Minister of INDUSTRY be plecased to
stalc :

{a) whether negotiations have been initi-
ated for new wage pacts in the public sector
undertakings where the wage pacits have
already ceased to be in exitence; and

(b} of 50, 1the details of such public' sector
undertakings where negotiations have already
been started

THE MINISTER OF STATE IN THE
DEPARTMENT OF PURLIC ENTER-PRISES

IN THE MINISTRY OF (PROF. INDUSTRY

K. K. TEWARY) :(a) and (b) Broad para-
meters  governing wage seltiements having
been communicated., it is for the manage-
ments and the workers to start negotia-
tiona. [nilerprisewise  details  relating  to
such nepotiations are ot available,

Permission to Private Sector to
Manufucture Bulk Drupxs

1044, SHR!I INDRANT GUPTA : Wil
the Minister of INDUSTRY be pleased (o
state '

(21 Whether Government have decided
to permit private sector to undertake the

manufacture of two bulk drugs - penicillin
and polio vaccine. which have so far been
reserved for public sector, and !

(h) If so. the details thereol and  reasons
therelor ?

THEL MINISTLR OI' STATE IN THL
DEPARTMENT OF CHEMICAIS AND





